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STATEMENT RE : ARRESTS OF
M. PS. IN KUTCH AREA

THE MINISTER OF HOME AFFAIRS
(SHR1 Y. B. CHAVAN): According to
information received from the Gujarat
Government, the District Magistrate,
Kutch, issued an order on April 20 under
Section 144 Cr. P. C. prohibiting entry
into the Rann of Kutch. The order
specified that satyagrahis would not be
permitted to proceed beyond a particular
point from where they planned to enter
the prohibited area. On April 21, when
satyagrahis reached that point, the police
officers drew their attention to the pro-
hibitory order but the satyagrahis proceeded
into the prohibited area. They were
accordingly given directions to leave the
area under section 68 of the Bombay
Police Act which lays down that all persons
shall be bound to conform to the reason-
able directions of a police officer given in
fulfilment of any of his duties under that
Act which include prevention of commis-
sion of even mnon-cognizable offences
within his view. As the satvagrahis did
not leave the prohibited area, they were
restrained and removed by the police under
section 69 of the Bombay Police Act. The
five M. Ps. and other leaders were taken
by State Transport buses to Gandhidham
which is the nearest railway station about
28 miles from Khavda.

Some Hon. Members rose—

MR. DEPUTY-SPEAKER
the practice...(/mtepruprion)

: It is not

SHR1 SAMAR GUHA (Contai) : Som
guestions should be allowed to be put.
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MR. DEPUTY-SPEAKER : You want-
ed to know the facts. This morning you
raised this issue and he, naturally, thought
that he should make a statement giving the
general facts of the case. Normally, the
practice followed is that no questions are
permitted... ... (Interruprion)

SHRI A. SREEDHARAN (Badagara):
It is not the question... ... (Interruption)
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MR. DEPUTY-SPEAKER : M I permit
one, 1 will have to permit others......
(Intertuption). On the basis of this state-
ment, there are other ways to put guestions
at a later stage, not now.

18.19 hrs.
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